FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF DEEPFACTOR INDIA PRIVATE LIMITED

1. | NAME OF THE CORPORATE PERSON DEEPFACTOR INDIA PRIVATE LIMITED
2. | DATE OF INCORPORATION OF COR T _
pERso?\lF S e 26 August 2022

3. | AUTHORITY UNDER WHICH CORPORATE

Registrar of Companies, Bangalore
PERSON IS INCORPORATED / REGISTERED & = =

: P
4 CORPORATE IDENTITY NUMBER OF CORPORATE U72900KA2022FTC165435

PERSON

5. | ADDRESS OF THE REGISTERED OFFICE AND Cabin No. 11 WS-05, Flat No. 401 Eden Park,
PRINCIPAL OFFICE (IF ANY) OF CORPORATE Golden Square Business Centre 20/14 Vittal
PERSON Mallya Road, Mahatma Gandhi Road, Bangalore,

Bangalore North, Karnataka, India, 560001

6. | LIQUIDATION COMMENCEMENT DATE OF

CORPORATE PERSON 23 March 2026

7. NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE Name: Vasudevan Gopu
NUMBER AND REGISTRATION NUMBER OF THE Address: G.V. enclave, 18/30, Ramani Street, K.K.
LIQUIDATOR Pudur, Saibaba Colony (4™ right opp. Road to

Saibaba Colony Hotel Annapoorna Road),
Coimbatore — 641038, Tamil Nadu, India.

Email: vasudevangopu.ip@gmail.com,
vasudevanacs@gmail.com

Telephone No. 0422-4347063

Registration No. IBBI/IPA-002/I1P-N00291/2017-
18/10849

8. | LAST DATE FOR SUBMISSION OF CLAIMS 22 April 2026

Notice is hereby given that Deepfactor India Private Limited has commenced voluntary liquidation on 23 March
2026.

The stakeholders Deepfactor India Private Limited are hereby called upon to submit a proof of their claims, on or
before 22 April 2026 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may

submit the proof of claims in person, by post or by electronic means.
\ gasuﬁopu

~
Liquidator of Deepfactor India Private Limited
Registration No: IBBI/IPA-002/IP-N00291/2017-18/10849
AFA No: AA2/10849/02/300627/204281 valid till 30.06.2027

Submission of false or misleading proofs of claim shall attract penalties.

Date: 24-03-2026
Place: Coimbatore
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FPUBLIC NOTICE

MOTICE is heredy groan thal e babow mantioned Autharised Parsan s no longar afliabaed a3 Authansed
Pierson ol Kalik Securities Limited

. Exchange Registration
A ol B
Simiachina s Authorised Person

RESERVOIR. | RESERVIOIR MSE - AR F9 156508 g 1381 Ird Floor Ank Rao Road
ASSOCIATES | ASSOCIATES | BSE - ARMOETINI1AST2T Diagomal Road VY Puram
LLP LLP WK - 170005 Bezavanagudi Bangalare S60004

Flease nole that sbove mention Authansed Person (AP i no langer associated with us. Any person
hencekarth dealing with abeve mention AP should do 5o, at their awn sk, Kolak Securiies Lid, sha nol
ks liabila hranE such dealing. In casa of ary ougrias Sar the Iransactions il dale, Invastons are requashed
to infarm Kotak Securitas Lid. within 15 deys from tha dats of this notification, faiing which it shall b2
deemed that fere axisls no queries aganst the above menianed AR
kotak Kotak Securties Limited. Registared Office: 27 BKC, C 27, G Block, Bandra Kuria
Kot e, 'GOANplER, Bandrs (E), Mumben 400051, CIW: USSASAMH 1954 PLC 134051, Talephana
Mo w23 A3360000, Fax Mo, +22 6F132430, Wabalte: wwi kiodak com J ww kolakaecuntes com,
Corraspondence Sdoress: Infinity 1T Park, Bidg. ko 21, Opp. Film City Foad, A K Vakdya Marg, Malad
[East], Mumbai 4000597, Talaphana Mo: 42856325 SEB| Registralion Mo: INZD00200137 (Membar ol
SE BESE, MSE, MCY & NCDEX), AMFI ARN 0164, PMS INPOOOCODZ5E, and Research Analysl
INBICOND)556. MSDLICDEL: IN-N-DR-E20-2X. Compliance Officer Detads: Me. Hiren Thakkar
Call: 022 - 2755 8484, ar Emall ks.mﬂﬂi&nm@kmk.m

Form No. INC-19

NOTICE
[Pursuant to rule 22 the Companies (Incorporation) Rules, 2014]

1. Motice is heraby given thal in pursuance of sub-section (5) of section 8 of the Companias
Aci, 2013, an apphicabion has been made fo the Registrar of companies Bangalore by
Analytics Training and Research Council a section 8 bearing CIN
LB KAZDT1ENPL118308 for revocation of the licence issued o it u's section 8{5} of
the companies act 2013 and to convert s slalus and change its name 1o add the word
“Private Limited”

2. The principal objects ofthe company are as follows:

The Main obiects of the comgany were ko impart fraining and educafion to students
However, post ik conversion Into prvale limitad company, it ntends to apply for strke-off
under section 245 of the companies At 2013 as the company has failed o commence is
buginess within one year of iz incorporation and has never commenced and does not
intend to carmy on any business activities and wants to siike-off the company

3, Acopy of the draft memorandum and articles of the proposed company may be sesn at
old no. 26, New 8245, Skanda House, 3rd Cross, 15t Main Rd, Ranganatha Layout,
BANGALORE, Bangalore, Karnataka, 560083 during business hours

4, Nolice s heraby given that any person, firm, company, corporation or body carporate,
objecting 1o this application may commumicate such ohjection to the Registrar of
Companies Bangalore within thirly days (30) from the date of publication of this notice
by a Ietler addressed o the Registrar, 'E' Wing, 2nd Floor, Kendriya Sadana,
Kormangala, Banglore-560034, Karataka a copy of which shall be forwardad foin the
Applicant at Old no. 26, Mew #245 Skanda House, 3rd Cross ist Main Rd,
Ranganatha Layout, Bangalore, Karnataka, 560083

For Analytics Training and Research Council

Sdi-

Unnikrishnan Dinesh Kumar

{Managing Direcior, DIN 08225221)

#43. Bannarghatta Road, [IME Campus,

Date: 26.03.2026 Bilakahalli Bangalore Scuth Bangalore 560076

=. E. RAILWAY - TENDER

Divisional Railway ManaganEMGGIChakradharpur acting for & on behalf of the
President of India invites E-Tenders against Open Tender, 5L No.; Name of work;
Tender Notice Mo.; Tender value & EMD respectvaly - (1}; CKP-Central-25-26-6%;
Balance waork for Engagemeant of Consultant for carrying out Mutation of Railway tand
existing In South Eastern Rallway Boundaries under the jurisdiction of
ADENISettiement, ADEN/West/Chakradharpur & ADEN/Bondamunda of
Chakradharpur Division under Soulh Eastern Railway.(3rd cally, ¥ 1,859,858 803220, 2
3,78 B0O0.00; [2); CHKP-WEST-25-26-45; Construction of shed for creation of
advanced  maintenance (asibily al ELS/Bondamunda; ¥ 2,91.73,59524; 3
583, 600.00. (3); CKP-EAST-25-26-56; Balance work for Engagemeant of Consuftant
for carrying out Mutation of Railway land exzisting in South Eastern Railway Boundanss
under the junsdicton of ADENATATA and AREMILTATA of Chakradharpur Division
under South Eastern Rallway (2nd Call), $ 2,47.31,820.4%; 7 4,94 700,00, (4); CKP-
EAST-25-26-36; (1) Renovation/Replacamant of 2 Mos (Water Traatment Plant) WTP
&l Tatanagar under Sr.OEMEasY Chakradharpur and (1) Repairs and owarhauling of
water treatment plant of new and old filter house al Tatanagar for 03 vears: ¥
2 B1,62379.54; 7 5 6% 300.00; {5); CKP-EAST-25-26-57; Repairs of Ralfway hospital
al TATAMAGAR, * 1 87.52537.83; T 375 100.00. (&); CKP-3DUTH-25-28-35;
Balance work for Engagement of Consultani for carmying out Mutation of Railway land
existing in South Eastern Railway Boundaries under the jurisdiction of
ADEMN/Chalbasa & ADENDangoaposi of Chakradharpur Division under- South
Eastarn Railway. (Z2nd Call); € 20087 271.89, T 4 19,800.00; {T); CKP-50UTH-25-
26-36; Construction of boundarny wall, improvemeni of pathway, floor, wall and ather
miscellaneous works undér ADENDangoaposs; ¥ 926126520, T 1,85 200.00.
(B); CKP-50OUTH-25-26-3T; Construction of drain for improvement of drainage
syatem in Banspand yard under jursdiction of ADEMDangoaposl; ¥ 216,833,902 65;
T4, 3370000 (9); CKP-50UTH-25-26-38; Through Turnouwt Renewal [TWS}ior iodal
269 sets in different vards of Rajkharsawan-Fada Pahar, Pada Pehar-Mayagarh, Pada
Fakar- Bolanikhadan & Bara Jamda - Gua section under the jurisdiction of Sr, DEN
{South)Chakradharpar. (2ed Cally, ¥ 2,14, 78,912,468, 1 4,29,800.00. Cost of tandear
formg: T 0,00 (for 21, Mo, 1 109);, Date of opening: 14.04 2026 (for S No, 1,34 8610
), 13.04, 2026 (for 5. No, 2) & 16.04.20208 {for 51 Na. 5). The lender can be viewed at
Website httpwww.ireps.gov.in. The tenderar’biddars must have Class-lil Digital
Signature Cerificate & must be regesierad under on IREPS Portal. Ondy registerad
tenderer/bédder can participate on e-fendering. All relevant paper must be uploaded at
the time of participating In e-tendering, Manua! offers. are not allowed againat this
tender, and any such manual offer recelved shall be ignored, Note:- e-Tender Forms
shall be issued free of cogl foall tenderers, (Authority Ry, Bd.'s letter Mo, 20200 CE-

Home Finance

Whilst care is taken prior to acceptance of

IKF Home Finance Ltd

14 ) .
| M PO RTANT OIKF Equinox by Phoenix-Tower 3,10 Floor,Diamond Hills, Lumbini Avenue, Rai Durg, Gachibowli,

Hyderabad Telangana - 500081
E-AUCTION SALE NOTICE (Ssale Through e-bidding Only)

SALE NOTICE OF IMMOVABLE SECURED ASSETS ISSUED UNDER RULE 8(6) AND 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002.

advertising copy, it is not pOSSible to Verify its Notice is hereby given to the PUBLIC IN GENERAL and in particular to the Borrower(s) and Guarantor(s) indicated in COLUMN (A) that the below described immovable property(ies)
. L described in COLUMN (C) Mortgaged / Charged to the secured creditor the POSSESSION of which has been taken as described in COLUMN (D) by the Authorized Officer of

Contants_ The |nd|an EXpreSS (P) |_|m|ted Cannot Housing IKF Home Finance Ltd Secured Creditor, will be sold on “As is Where is", “As is what is” and “Whatever there is” as per details mentioned below :-

Notice is hereby given to Borrower / Mortgagor(s) / legal heir, legal representatives (Whether Known or unknown), executor(s), administrator(s), successor(s) & assign(s) of the

be held reSponSible fOl' such ContentS, nor fOl' any respective Borrower(s) / Mortgagor(s) (Since deceased) as the case may be indicated in COLUMN (A) U/s. 8(6) of the Security Interest (Enforcement) Rules 2002. For detailed terms
& conditions of the sale, please refer to the link provided in IKF Home Finance Ltd secured Creditior's website i.e. https://ikfhomefinance.com and: https://bankauctions.in

loss or damage incurred as a result of [A] [B] [C] D] | [E & F] [G]

: i i it Reserve Price (In Rs.
transactions with companies, associations or .| LoanAccount Ro.Names OF | OIS, Duss o be - Type ot [rome et O pe of Auction
. o . . . No. Borrower(s) /Mortgager(s) / recovered (Secured | Description of the Inmovable Property / Secured Asset Possession Earnes.t Money & Time
individuals adversing in its newspapers or Gaurantor(s) Dehts) Deposit (In Rs.

. . Loan A/c. No(s). : All that piece and parcel of the Property bearing Old Site No. Rs. 34.50.000/-
Publications. We therefore recommend that LNCHP00923-240011057 Rs. 38,69,563.25/- [1091C, New No. 795, Situated at Gottigere Village, Uttarahalli (Ru:éeS’Thi’rty Four froznf'gg'gng?M
. f . 1. Mr/Mrs. Venkatesh N. (Rupees Thirty  [Hobli, Bangalore South Taluk, Now this Property comes Lakhs Fifty Thousand| o 04 0'0 PM '
readers make necessary inquiries before sending 2. Mr/Mrs. P. Sumalatha Eight Lakhs Sixty |within the limits Bruhat Bangalore Mahanagara Palike, having| & ony) ot utonelnd

: : : : Add: No. 43, Bilwaradhalli Village,| Nine Thousand Five [New BBMP No. 3509/1545/795, Ward No. 194, Bangalore, ] .
any monies or entermg |nt0 any agreements Wlth 1 Bannerghatta Post, Jigani Hobli, Anekal| Hundred and Sixty |Measuring: East to West: 30 Feet And North to South: 40 Feet. § Rs. 3.45.000/- o?gemnisriﬁ?:s
advertisers or otherwise actin on an Taluk, Bangalore Urban District - 560083.| Three and Twenty | Totally Measuring 1200 sq. ft, together with ACC Sheet Roofed £ (Rupe es Three Lakhs each in terms

g Also At: Ward No. 194, Gottigere| Five Paise Only) due |House with all civil amenities and Bounded on: East by: Fortv Five Th q
advertisement in any manner Whatsoever Vilage, Bangalore South  Taluk,| ason12.02.2026 |Private Property; West by: Road; North by: Property bearing oy |i/)e| ousand - of the Tender
' Bangalore District - 560083. Site No. 1090C; South by: Government Land. ny) Document)
INSPECTION DATE & TIME : 27.04.2026 BETWEEN 11.00 a. m. to 4.00 p. m. | MINIMUM BID INCREMENT AMOUNT : Rs. 10,000/
Last date of submission of Bid/ EMD/ Request letter for participation is 28.04.2026 Till 5p.m

Date : 24.03.2026
Place: Bangalore, Karnataka

*Together with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges etc. Incurred up to the date of payment and / or realisation thereof.
For any assistance related to inspection of the property, or for obtaining the Bid document and for any other queries, please get in touch with Mr. Balaji Thakur on
his Mobile No. 917396899696 and Mail Id: balaji.t@ikfhomefinance.com. official of IKF Home Finance Limited to the best of Knowledge and information of the
Authorized Officer of IKF Home Finance Limited there are no encumbrances in respect of the above immovable properties / secured Assets.

Sd/-
AUTHORIZED OFFICER,
For IKF Home Finance Company Ltd.

PUBLIC :l‘?l‘?OMU‘:ICEMENT PUBLIC NOTICE
. . & Registered Office: ICICI Bank Towers, Bandra-Kurla Camples. Bandra (East),
[Regulation 14 of the Insolvency and Bankruptcy Board of India fm r;:iﬂmﬂ' :fﬂi:ﬂc:'m I-.ll-ggmh-ui- 400021 s i - ':
inrdat ; arporote ice: 1ICICH ower, |B Magar, Andheri Kurla Rood, Andheri East, Mumbai- 40005
FOR Tl'(l\é)lxrjlt?rrélI:llgl'ligaf:[lloggr%CHesES)SFireRL;(laEtﬂbzl(_)E;]ERS OF Branch Address: 1st Floor, Office Mo. 361/2-361/2-1232, jayachandra Building, PE Gowda Compound,
Ath Cross Park Extension. Durgigud]. Shimoga- 577201
DE EPFACTOR INDIA PRIVATE LIMITED The following borrower's hove defaulted in the reim':,rrnent of principal and interest of the loans facility obtoined
TN fthe C P [DEEPFACTOR INDIA PRIVATE LIMITED by them from ICICE Home Finance Company Limited (TICICI HFCT) and the loans have been classified as NMon-
.1 tame othe L-orporate Ferson Performing Assets (MPA). A notice was issued to them under Section 13 (2) of Securitisotion ond Re-
2.| Date of Incorporation of Corporate |26 August 2022 construction of Financial Assets and Enforcement of Security Interest Act-2002 on their lost known addresses,
Person however it was not served and hence they are hereby notified by way of this public notice.
3.| Authority under which  Corporate |Registrar of Companies, Bangalore Sr. Mame of the Borrower/ Property Address Dute of Notice: | NPA
Personisincorporated/ registered Mol &o-Borrower Guarantor/ of Secured Asset/ Sent/ Qutsto- | Date
: (Loon Account Mumber) Accet to be Enforced nding as on
4. 8orpor?teP Identity Number of |U72900KA2022FTC165435 & Address Date of Motice
orporate Person 1 - — na
. — - - |Lorens Kumar (Borrower), Site No. D-40, Municipal Khata And Assessment | 18-03-2026 |10-03-
o.| Address of the Registered Office and | Cabin No. 11 WS-05, Flat No. 401 Eden Parvathi (Co-Borrower), S0 |MNo. 2ﬂ3dﬂgg4m_4urpf5hmw Extension, Por Mo S =1 2026
Principal Office (If Any) of Corporate | Park, Golden Square Business Centre Gearge Mosas D Block 05-1562 Bommanakatte, Ashraya Layout Ward 7.17,005/-
Person. 20/14 Vittal Mallya Road, Mahatma Gandhi Ashrayo Badavane Mo.01, D Block, Shimoga S05-1562 Shimogo-
Road, Bangalore, Bangalore North, Bommankatte Shimoga 577201 Karmataoka Bounded By- Marth By - Site
Karnataka, India, 560001 Shimega- 577204 Karnatoka, | No D 41, South By : Site Ne D 39, East By : Road,
6.| Liquidation Commencement Date of |23 March 2026 LHSGADDDD1481034 West By : Site Mo D 53,
Corporate Person \ 2. [Larens Kumar (Borrower), Site No. D-40, Municipal Khota And Assessment | 18-03-2026 |10-03-
7.| Name, Address, eMail Address, |Name: VASUDEVAN GOPU Paravothi {Co-Borrower), 5o | Mo, 2034/2034/D-40, Ashraya Extension, Por Mo Rs. 2026
Telephone Number and the |Address: G.V. Enclave, 18/30, Ramani Gearge Mosas D Block 505-1562 Bommaonakatte, Ashraya Layout Ward 472 4268/~
lli(_egllsteratlon Number of the |street, K.K.Pudur, Saibaba Colony (4th Ashraya Bodavane Mo.01, D Block, Shimoga S05-1562 Shimoga
iquidator Right Opp. Road to Saiababa Colony, Hotel Bommaonkatte Shimoga 577201 Kamataka Bounded By- Morth By : Site
Annapoorna Road) Coimbatore - 641 038, Shimoga- 577204 Karnataka, (Mo D 41, South By : Site Mo D 39, East By : Road,

Tamil Nadu, India. LHSGAQDOD1481035 West By : 5ite No D 53,

Email: vasudevangopu.ip@gmail.com; The steps ore being taken for substituted service of notice. The above borrower’s and/or their guarantors (as

vasudevanacs@gmail.com applicable) are advised to make the payments of outstending within period of 60 days from the dote of

Telephon? No: 0422-4347063 publication of this notice else further steps will be taken as per the provisions of Securitization and Re-

Registration No. IBBI/IPA-002/IP-N00291/ construction of Financial Assets and Enforcement of Security Interest Act, 2002,

2017-18/10849 Date: March 26, 2026 Authorized Officer
8. | Last Date for Submission Of Claims |22 April 2026 \ Ploce: Shimogo ICICT Home Finance Company Limitey

Notice is hereby given that Deepfactor India Private Limited has commenced voluntary
liquidation on 23 March 2026.

The stakeholders Deepfactor India Private Limited are hereby called upon to submit a
proof of their claims, on or before 22 April 2026 to the liquidator at the address mentioned

Vasudevan Gopu

Liquidator of Deepfactor India Private Limited

Date :24.03.2026 Registration No: IBBI/IPA-002/IP-N00291/2017-18/10849
Place : Coimbatore AFA No. AA2/10849/02/300627/204281 valid till 30.06.2027

agairistitem 7. . . . . . ﬂmm' Home Finance Eﬁ?ﬁgfﬁggﬁ ICICI Bank Towers, Bondra-Kurlo Complex; Bandro [East),
The financial creditors shall submit their proof of claims by electronic means only. All other Corporate Office: ICICI HEC Tower, |8 Nagar, Andheri Kurla Road, Andheri East, Mumbal- 400059
stakeholders may submit the proof of claims in person, by postor by electronic means. Branch Address: Katha No. 587/6,588/7 588/8,590/9, Balaji Plaza, Third Floor, Abdul Kalam layout,Opp.ISAO Main
Submission of false or misleading proofs of claim shall attract penalties. gate Morathahalli Quter Ring Road, Deddanekundi, Bengaluru- 560037

The following borrower/s hove defaulted in the repayment of principol and interest of the lnans focility obtained
by them from ICICI Home Finance Company Limited (“I1CICI HFC") and the Ioans have been dassified as Mon-
Performing Assets [MPA), A potice wos issued to them under Section 13 (2} of Securitisotion ond Re-
construction of Finoncial Assets ond Enforcement of Security Interest Act-2002 an their lost known oddressas,
howewver it was not served and hence they are hiereby notified by wiay of this public notice.

PUBLIC NOTICE

, Mome of the Borrower/ Date of Motice | MPA,
Regi | GICE Bandra-Kurla Complex, Bandra (East o aar AgroE e of Secured Asset ing e pe. | TOE
= L = =T 1h] unt Mumber i i
ﬂmﬂﬂmﬂ Finance Meu?:_l_--é:gi'_e A ank Towers, Bondra-Kurla Comples. Bandra (East). el Ascet to be Enfaorced Dnal:i":;'lgfﬁngkne
Corporate Office: ICICI HFC Tower, |B Nogar, Andheri Kurlo Rood, Andheri Eost, Mumbai- 400059 : . . " 03 03]
Branch Address: 2nd Floor, Sopto Swaro Complex, Mext To Polace Hondo Show Room, Mear Fire Brigade, 1 |Moinuddin N {Borrower), K Flat No 001, Greund Floar Sky Height Cacler 18 Dg . lzﬂugg
Kantharej Ure Road, Saraswathipuram, Mysora- 570009 Moor (Co-Borrower), Umme Corporation Mo.1/3 1st Cross, Ward No.43, New 5.
: : Sodiya (Co-Borrower), No 42 1 | Ward No, 136, Pid No.43-119-173, 24,70,433/-

The fallowing bormower/s have defoulted in the repaoyment of principal and interest of the loons facility obtoined
by them from ICICI Home Finonce Campany Limited (CICICI HRCT) and the loans have been classified os Mon-
Perfarming Assets (MPA). & notice was issued to them under Section 13 (2) of Securitisation ond Re-
construction of Finoncial Assets ond Enforcement of Security Interest Act-2002 on their lost known addresses,
however it was not served and hence they are hereby notified by way of this public notice,

Bth Main Reod Podarayanapurd, | Pedoroyvanapurg, Mo Bongalore- 560026
Bangalore South Bangalore Komataka Bounded By- Morth By: Hoshalli Main
Karnotoko- 560026, 111 Rood, South By: Cross Rood And Private Property,
Residence Address, Bangalore | East By: Mushim Burial Ground, West By: Private
Bangolore- 560026 Komataka, |Property Earlier Belonged To Mr. Lakshmaih.

Kurla Complex, Bandra (E), Mumbai - 200 051

Branch Office ; Kotak Mahindra Bank Lid, No. 22, Kotak House, M G Road, Bangabore - 560001,
POSSESSION NOTICE (For Immovable Property)

(As per Appendix IV read with Rule & (1) of the

Security Interest (Enforcement) Rules, 2002)
WHEREAS, The undersagned being the Authorized Officer of KOTAK MAHINDRA BANK
LIMITED, a banking company within the meaning of the Banking Regufaton Act, 1945 having ii's
Registered Dffice at 2TBKC, C 27, G Block, Bandra Kurla Complex, Bandra [E), Mumbai -
400 051 and Branch Office 3t Kotak Mahendra Bank Lid, No. 22, Kolak House, M G Road,
Bangalore — 560001, under fhe Secuntizalion and Reconsinsction of Finarcial Assels and
Enfarcament of Security Interest Act, 2002 and in exercise of powers conferred under Sechion 13
{21 raad with rule 5 of the Security Inferest iEnforcement) Rules, 2002 issued a demand nolice,
repay the amount menfionad in the: notice within 50 days from the date of receipt of the ‘said
rabce. The Datails of the Partas along with Margaged Properly Possession (&kan by the Bank,
i given befow -

Date of Demand Netice
Name of Customer (Borrower(s) | Co-Bormoweris) w's 13Z) read with rule
and Guarantor{s)) along Loan Account Nos of SARFAES! Act,
Along with Amount in Rs.
Loan Account Mo, LAP - 18445343 (CRN 538636 146) Demand Notice

(1) Mr. Nekkanti Venkata Phani Kumar, 501 B Block AgkrutiAmily | Date : DE1/2026
&pl, Shree Asanthamagar 2nd Phase, Eleclromicity Post,
BANGALCRE - 560100, Karnataka - India Borrower Rs. 76,71.272.65/-
Also at | Mr. Mekkanti Wenkata Phani Kumar, Flal Na. 8-801, on {Rupees Seventy
the MNerith Floar, of B - Block AAKRUTI AMITY, Kammasandra | giy Lakh Seventy
Vilage, Athibele Hobli, Anekal Tauk, Bangalone = 580100

(2} NEKKANTI SHIRISHA, 301, B Block, Aakrudi &mity Apd,. Shres
Aranthanagar, #nd Phass, Eleclromcily Posl, BANGALORE - THundregE_even_ry
560100, Karnataka - ndia. Co-Borrower L and Paisa Sixty
Also at : NEKKANT SHIRISHA, Flat No. B-501, on the hintn | F1¥e Only) 0510112026
Floor, of B - Biock, AAKRUTI AMITY, Kammasandra Village, | Date of Possession
Athibeda Hobli, Anekal Taluk, Bangalone - 560100 24-03-2026

Dascription of Immovable Property taken in to Possession (As per Appendix IV
read with Rule B (1) of the Security Interest (Enforcemant) Rules, 2002)
Mortgage over following properties :- SCHEDULE-A - (Description of the entire
Property) = AN thal plece and parcel of the Properdy, Converled Land vide orders of
Conversion bearing Nos. {a) B.Dis. ALN (A)SR/ 366/200412005, Dated. 281012005,
{t) B, Dis ALM (A} SRI3652004-05, Dated : 280172005 and (c) B.Dis, ALN (A} (K & A)
SR. 184/2005-08, bearing Sy.No, 61 Measuring an Exient of 1 Acre 11 Guntas in the
Converted Land portion of P. Knshnappa, the LAND OWNER No. 1, an extent of 1 Acre
4 % Guntas in the converted kand porion of P. Lakshmana, the LAND OWNER Mo. 4 and
an extent of 1 Acre 3 ¥ Guntas in the Converied Land porfion of P. Ananda Murthy, the
LAND OWNER Mo, T respectively and in all 3 Acres 19 Guntas which is conjoint iogether
Siuated at Karmmasandra Village, Athibele Hobli, Anekal Taluk, Bangalore-Urban Digirict
and bounded on the - East by : Govi. Halta, West by : Ananthanagar Layoul, North by :
Ananthanagar Layoul & Remaining porlion of Sy. No. &1 belanging o Lakshmana,

South by : Remaining portion of Sy, No. 6/land 60' Road.

SCHEDULE-B (Description of the Apartment) :- A Two Bed Room Flat bearing Fiat No,
B-901, on the Ninth Floor, of B - Block of the building known as “AAKRLUTI AMITY*"
Constrecied in the Schedule-A Property with a super built up area of 1760 Square Feet
{which is inclusive of proportionate share in balconies, common amenities, common
areas altributable thereto and limited access to terrace area i.e.. from the lifl room 1o the
wiater tank for the purpose of repairs), with RCC Roofing, Granite Fiooring, Steef Windows
etc., together with one specified covered car parking space in Stilt Floor and one open car
parking facility in the Ground Floor and bounded on the @ East by : Staircase and Lift,
West by : Open Space, North by : A-Block, South by : Flat No, B-902,

SCHEDULE-C (Description of the undivided land share) :- 631 3q. Fiz undivided
share of right, title, interest and ownership in Schedule-A Property

One Thousand Two

The Borrowers having faded to repay the amount, notice is hereby given to the Borrowers
and the public in general that the undersigned has taken possession of the propedy
described harein below in exarcise of powers conferrad on him under Section 13 (4) of the
said Act read with Rule 3 of the said nies on the daie as mentioned above in “Date of
Possession” Colum.

The Borrowers menbioned herein above in pariicular and the public in'general is hereby
cautionad not to deal with the property and any dealing with the peoperty will be subject to
charge of KOTAK MAHINDRA BANK LIMITED, for an amaount as mention in this notice,
along with fufure interest at confractual rate and substitute inerest, incidental expenssas,
costs and charges elc. due w.el. the very next date of the status of outstanding armount
dale showing i the above mention detads, Gl the date of full repayment and’ or
realizafion. Further the bomower's attention invited to provisions of sub-zsection (3) of
seclion 13 of the Act, in regpect of time avaiiable 1o redeam the secured assets.

Please note descripbion of properties is as mentioned above

Date : 26.02.2026 Sdi- (Aurthorised Officer)
Place : Eang:_;lurﬂ Kotak Mahindra Bank Limited

Mkdk Road Pulikeshi Road, Mandi | Nagar, Nazarbad Mohalla Mysore 0 Mysore- | 2870827/~ | 2026
hMaohalla Mysore Mandi Mohalla 570019 Karnotaka Bounded By- Marth By:

Bongolore South Bongolore Komatako Bounded By- Morth By: Hoshalli Main
Karnotaka- 560026, 111 Road, South By: Cross Rood And Private Property,
Residence Address, E::rngn:llnre Eost By: Muslim Burial Ground, West By : Private

WCTREE/GOCPolicy did, 168,07, 2020) {PR-1345) = Cﬂng're of tl'neJI%cL.rmwer.' y Property Address Date of Motice | WP LHBWOQOOOT1486396
O-DOFToWET arantor -
il [Lean Account Mumbser} g:;;etiuﬁd;?gfxd sﬁﬁiﬁfﬁgﬂ Date 2. |Moinuddin M (Borrower), K Flat Mo 001, Ground Floor Sky Height Coder 18-03-2046 [10-03-
i & Address Diatte of Motice Moor (Co-Borrower), Umme Corporation Mo 1/3 1st Cross, Ward No.43, New Rs. 2026
“DTA.“. MAHINDRA BANK LIMITED 1. Abid Peasha 1B'|:I'I"T"|'.'I-WEI']. F-fj.-ﬂ,:.q Hause Mo, |_|.g 368, Beedl Workers Cm.u.n!'. 18-03-2026 03f Eﬂdl}"ﬂ-l:[:tl‘ BDI‘FDWL’I"}. Mo d42 1 [Ward Ma. 136, Pid Mo.43-11%-1/3, 78,987.1/-
I(Otal( Registered Office at 27 BKC, C 27, G Block, Bandra Pasha (Co-Borrower), No. 2664/1 | Kyathamaranahalli Extension, Azeez Sait Rs. 10/ Gth Main Road Podorayanopura, | Padorayanapura, Na Bangalore 560026

Mysore Mysore- 570001 House Mo, 369, South By: Housea Na. 367, b v ;
Karnataka, LHMYS00001619512 | East By: House No. 371, West By: Road. Eﬁ’;ﬂgg&%ﬁﬂgﬁggmmﬂm « | Propesty Eorfier Belonged To Mr. Lokshmalh,
2 ' i i 18-03-2026 | 0

?g;ig?égfl;g;;ﬁ:sﬂﬁ Ené'ﬂ;éi” ?ﬂu*:ifql:nl:'\:.lr!.ulgusl'f;ltl.j EE?::::&?T;;F::J:{ Rie. lg'l;f The steps are being taken for substituted service of notice. The above borroweris andfor their guarantars (as

Midk Road Pulikeshi i‘tuu:::l Mandi N}::mur Nazarbod Mohalla M .s.ur;a 0 Myvsore- BD.B12/- 076 applicable) are advised to make the payments of outstanding within peried of 60 days from the date of
’ ' gar, ¥ ¥ publication of this notice else further steps will be token os per the provisions of Securitizotion and Re-

m":"]m”ﬂh:"ll"ﬂme E;Jggarﬂhﬂ“u E“Dﬂ liﬁﬂgré%tﬂslm Ei?lé“dﬁ:j By- rrjﬂnghﬁgln": construction of Financial Assets and Enforcement of Security Interest Act, 2002,

Ya0ng Mysore- OLSE MO, a0t ¥ FIOUSE NGO, / % = = s
Karnataka, LHMYSO0001619514 | East By: House No. 371, West By: Road. NI Mareh #0285 Floce: Sangeione ATphrieon PR |Gk OIS FTONoK batporny miier/

The steps are being taken for substituted service of notice. The above borrowers and/or their guorontors [as

applicable] are advised to make the payments of cutstanding within peried of 60 days from the date of

publicotion of this notice else further steps will be token os per the provisions of Securitizotion and Re-

construction of Financial Assets and Enforcement of Security Interest Act, 2002,

Date: March 26, 2026, Authorized Officer,
l,,.flul:e: Mysare ICICE Home Finonce Company Lim'rted})

“Form No. INC-26"
[Pursuant to rule 30 the Companies (Incorporation) Rules, 2014] ﬂ g
Advertisement to be published in the newspaper for change of registered s’ Isarc
office of the company from one state to another

Company In tarms of the special resolutlon passed at the Extra ordinary general
meeting held on Thursday, 05th March, 2026 1o enabde the company o change its
Reaqistered Office from “State of Kamataka® to “Siate of Guparat”.

Any person whose interest is likedy to be affected by the proposed change of the secured assets.

India SME Asset Reconstruction Co. Limited

Regi. Off. : The Ruby 11th Floor, North — West Wing, Plot No 29,
Senapati Bapat Marg, Dadar (West) Mumbai — 400028.

Hefore the Central Government South-Western Region POSSESSION NOTICE (As per Rule 8(2) of Security Interest (Enforcement) Rules, 2002)
In the matter of sub-section (4) of Section 13 of Companies Act, 2013 and clause The borrowers/co-borrowers/guarantors/mortgagors mentioned hereunder had availed financial assistance/loan from Fedbank Financial Services Limited (“Original
(a) of sub-rube (5) of rule 30 of the Companies {Incorporation) Rules, 2014 Lender”). The said loan, together with all underlying security interest and all rights, title and interest of the Original Lender therein, was assigned by the Original
AND ' Lender under the provisions of the SARFAESI Act, 2002, in favour of India SME Asset Reconstruction Company Limited(“ISARC”), acting in its capacity as the
) o ) Trustee of ISARC- 2025-2026-3 Trust, vide Assignment Agreement dated 26th September 2025.
In the matter of ETAMATION INSIGHTS PRIVATE LIMITED having its registered Whereas the undersigned being the Authorised officer of India SME Asset Reconstruction Company Limited(“ISARC”) under the Securitisation and Reconstruction
office at "648/A, 4th Floor, Om Chambers, Binnamangala, 15t Stage, Indiranagar, of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of Powers conferred under Section 13(12) read with Rule 3 of the Security Interest
Bangalore, Karnataka, India, 560038", Petitioner (Enforcement ) Rules 2002, issued a Demand Notices upon the borrowers/co-borrowers/guarantors/mortgagors, to repay the amount mentioned in the notice within
Motice is hereby given to the General Public that the company proposes to make 60 days from the date of receipt of the said notice.
application to the Central Government under section 13 of the Companies Act, The borrower/Co-borrowers having failed to repay the amount, notice is hereby given to the Borrower/Co-borrowers and the public in general that the undersigned
20113 seeking confirmation of alteration of the Memarandum of Association of the has taken possession of the property described herein below in exercise of powers conferred on him/ her under Sub-Section (4) of Section 13 the Act read with Rule

8 of the Security Interest (Enforcement) Rules, 2002 on the below-mentioned dates.

The Borrower/Co-borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be subject
to the charge of India SME Asset Reconstruction Company Limited(“ISARC”)

The Borrower/co-borrowers/Mortgagor(s) attention is invited to the provision of Sub-Section (8) of Section 13 of the Act, in respect of time available, to redeem the

; " . LT d %y
reglstered office o tI‘It? ‘EE-.'!:piln}' sy EEIM.EF aither on “.“} MCA-21 F.'H'.'II"HI! Sr. Loan Account No. / Date of Date of Posses- Amount in Demand Notice (Rs.) Description Of Properties
(www.meca.gov.in) by filing investor complaint form or cause 1o be delivered or No Name Of Borrower / Demand | sion / Possession
send by registerad post of hisiher objeclions supported by an affidavit stating the e Notices Status
X | HH H §
”Ei;re of “E%P%i”mrﬂzﬁlg”glgm””ﬂﬁ ':';fipp“g'"ﬂ” o *hﬁ Regianal F '”Eift':'r al the 1 | FEDMYSSTL0511055 28-10-2025 | 23-03-2026 Rs.15,03,198.65 (Rupees  |The Residential House Property Bearing Unique No.
aGaness ng, <nd Floor, Rendriya cadana, Rommangaia, Sangiore- GEETAMANIBR/B N Symbolic | Fifteen Lakh Three Thousand | 152200202303400761, Property No. 362/1 As Per The Gramapanchayat
560034, Karnataka, within fourteen days of the date of publication of this nofice MANJUNATH / DEEP possession | One Hundreds Ninety Eight | Records Situated At Aspathrekaval Village, Kasaba Hobli, Hunsur Taluk,
with & copy 1o the applicant company at its registered office at the address SAGAR S and Sixty Five Paisa Only) | Mysore District, Constructed On The Site Measuring East To West:
mentioned bekow: 18.40 Meters And North To South: (13.40+12.60)/2 Meters, With Total
“G48/4. 4th Floor, Om Chambers, Binnamangala, 1st Stage, Indiranagar, Site Area Of 239.20 Square Meters And Constructed Area Of 162.58
Ban Ell-DI‘E Karnataka India EEUHEIE" g, g g Square Meters, Coming Under The Limits Of The Aspathrekaval Grama
g F ’ ! Panchayat, Hunsur Taluk. East-Property Belonged To Dhanalakshmi
For and on behalf of the Applicant Date’ - 28032026 Sheshadri West-House Of Smt Guramma North-Road South-Road
ETAMATION INSIGHTS PRIVATE LIMITED Place: - Bangalore 2 | FEDRAMSTL0499095 28-10-2025 | 24-03-2026 Rs.17,96,502.44 (Rupees | No 2237 Site 3986 Pid No 31-7-708-233b Ward No 31, 5th Cross
S0 RUDRESHC P & Symbolic Seventeen Lakh Ninety Six | Raod Block 7 Mahadeshwara Nagar Chanapattana Town Ramanagar
MANJULA M possession | Thousand Five Hundreds Two |- 562160 East-Property Belongs To Smt. Kempamma West-6 Feet
Pi hk M. Patel
yushkumar ™. Fate and Forty Four Paisa Only) |Passage Left In The Same Property North-Property Belongs To
Director Rudramuni South-6 Feet Passage Left In The Same Property
(DIN: - 07155353) Dated : 26.03.2026 / Place : Karnatak Authorized Officer, India SME Asset Reconstruction Company Limited
epaper.ﬂnancia!express.mn'. . BENGALURU
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I, MASOOD BASHA, R/at
No.146, 1st Main Road, 1st
Stage, 1st Block, Near
Ayesha masjid, HBR
Layout, Bangalore-560043.
have changed my Name to
MASOOD AHMED, Vide
affidavit dated:25-03-
2026. Sworn before Notary
SUMITHRA.N, Bangalore

CHANGE OF NAME

I, DIVYA HENNUR
MUNEGOWDA, D/o
NARASHIMHAMURTHY.G,
R/at No0.3042-G, SOUKYA, 7th
Block, Arkavathy Layout,
Jakkur post, Bengaluru-
560064. have changed my
Name to DIVYA.M(DIVYA
MUNEGOWDA) Vide affidavit
dated:26-03-2026. Sworn
before Notary S.VIJAYA
KUMAR, Bangalore
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CHANGE OF NAME

I, (OLD NAME) ABHILASHA
PURSHOTTAM SHARMA D/o, Mr.
PURSHOTTAM SHARMA, Age About
Major, Residing at No.07, flat 302,
patel prime 7th cross gururaja
layout, near lake road, doddane
kkundi, Bangalore-560037. have
changed my Name from (OLD
NAME) ABHILASHA PURSHOTTAM
SHARMA to (NEW NAME)
“"ABHILASHA SHARMA' Vide
affidavit dated 17.03.2026 sworn
before Notary “"C SHARADA, B.Sc.,
LLB., DPharma", Bangalore
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Sundaram Finance Ltd
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